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PAPERS LAID ON THE TABLE 

AcTIoN ON GoVI2I!fMENT ASStlRANCIB, 

I'ROMISr.s ANI) UNDERTAIONGS 

The Minister of P8I'UamentaQ' 
Affairs (Shrl Satya Nara)'an SlIIha): 
I beg to lay on the Table a copy each 
of the following statements showing 
the action taken by Government em 
various assurances, promises and un-
dertakings given by the Ministenl 
durin, the various sessions of the 
Second Lok Sabha:-

(i) Supplementary Statement No. 
I-Fourteenth Session, 1961. 
[See Appendix I, annexure 
No. 69] 

(ti) Su.pplementary Statemen1 
No. VIII-Thirteenth Session 
1961. [See Appendix I. An-
nexure No. 70] 

(iii) Supplemeilltary Statement 
No. IX-Twelfth Session 1960. 
[See Appendix I, annexure 
No. 71] 

elv) Supplementary Statement 
No. XInI-Eleventh Session; 
1960. [See Appendix I, an-
nexure No. 72] 

(v) Supplementary Statement No. 
XVU-Tenth SessiDn, 1960. 
[See Appendix I, annezure 
No. '13] 

(vi) Supplementary Statement 
No. XVIII-Ninth Session, 
1959. [See Appendix I, an-
nexure ND. 74.] 

(vii) Supplementary Statement 
ND. XXI-Eighth Session, 
1959. [See Appendix I, an-
nexure ND. '15] 

NOTIFICATIONS UNDER DELHI DEvELop-
MENT ACT 

The MInister of Health (Shrl Ear-
markar): I beg tD lay on the Table 
a copy eaOb Df the following Notiftca;' 

tions under section 58 of the Delhi 
Development Act, 1957:-

(i) The Delhi Development (Bet-
terment Charge Arbitration) 
Rules. 1961, published in Noti-
fication No. G.S.R. 1111, dated 
the 9th SeptembeT 1961. 
[Placed in Libra.", See No. 
LT-3338/61.] 

(ii) The Delhi DevelDpment Autho-
rity (Salaries, Allowances and 
Conditions of Service) Regu-
lations, 1961, published in 
NotifilCation No. S.O. 2226 
dated 16th September 1961. 
[Placed in Libra.", See No. 
3339/61.] 

NOTIFICATION UNDER MOTOR VEHICLES 

ACT 

The Minister of state In the MiDWtry 
of TraDsport and CommlUllcatioa.s 
(Shrl Raj Babadu): I beg tD lay on 
the Table a copy of Notification No. 
F. 12/34/60-Transport published in 
Delhi Gazette dated the 7th Septem-
ber 1961, making certain further 
amendments tD the Delhi Motor Vehi-
cles Rules, 1940, under sub-section (3) 
Of section 133 of the Motor Vehicles 
Act, 1939. [Placed in ~  See 
ND. LT-3340/61.] 

NOTlFlCATIONS UNDER INDIAN AmCRArr 

AcT 

The Deputy MJBlster of Civil Avia-
tion (Shrl Mohillddln): I beg to lay on 
the Table a copy of the Indian Air-
craft (Amendment) Rules, 1961, pub-
lished in Notification No. G.S.R. 1304 
dated the 28th October 1961, under 
section 14A of the Indian Aircraft 
Act, 1934, along with an explanatory 
note. 

[Placed in Libra.". See No. LT-3341/ 
61.] 

12.18 Ms. 

BUSINESS OF THE HOUSE 

The MiDlster of Parliameatary 
Atralrs (Shrl Sat)'a Nara)'an Sinha): 
With your permission, Sir, I rise to 




